
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 496/2025 

 

Ghulam Mohiudidin Shah & Ors                                              …. Applicant 

Versus 

Union of India & Ors.                                                                 ….. Respondents 
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Through 

 

New Delhi                                                                            Gigi C George Adv. 

Dated: 18.12.2025                                                         Standing Counsel (UOI) 

                                                                                        National Green Tribunal 

                                                                                   Ch. No. 457, lawyers block 

                                                                                      Delhi High Court, ND 

                                                                                             M. 9810625315 
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